ZITEM NO 1 COURT NO. 9 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRLMP. NO. 10193/ 2009 in CRIM NAL APPEAL NO(s). 114 OF 2007
LALLAN CHAUBEY Appel lant (s)
VERSUS
STATE OF U. P. Respondent ( s)

(For bail and office report)
Date: 12/04/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. SUDERSHAN REDDY
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

For Appellant(s)

K.T.S. Tulsi, sr.adv.

Kuber Boddh, Adv.

Anoop Kumar Srivastava, Adv.
Ranmeshwar Prasad CGoyal, Adv.
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For Respondent (s)

Rat nakar Dash, Sr. Adv.
Sandeep Singh, Adv.
Anuvr at Shar ma, Adv.

Al ka Si nha, Adv.
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UPON hearing counsel the Court made the follow ng
ORDER

List this matter on 16th April, 2010.
Meanwhi | e, copy of the report, as directed, may be
furnished to the parties.

(Sukhbir Paul Kaur) (Vi jay Dhawan)
Court Master Assi stant Regi strar



